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(6) GS.R. 455 published in
Gazette of India dated the
21st March, 1970, containing
corrigendum to Notification
No, G.S.R. 2714 dated the 6th
December, 1969.

G.SR. 456 published in
Gazette of India dated the
21st March, 1970 containing
corrigendum to Notification
No. G.S.R. 2736 dated the 13th
December, 1969.

The Indian Administrative
Service (Fixation of Cadre
Strength) First Amendment
Regulations, 1969, published
in Notification No. GS.R. 454
in Gazette of India dated the
28th March, 1970,

The Second Amendment of
1970 to the Indian Adminis-
trative Service (Pay) Rules,
1954, published in Notification
No. G.S.R. 495 in Gazette of
{g'?&a dated the 28th March,

The Third Amendment of
1970 to the Indian Police Ser-
vice (Pay) Rules, 1954, pub-
lished in Notification No.
G.S.R. 496 in Gazette of India
dated the 28th March, 1370.
[Placed in Library. See No.
LT-3152/70.]

SHRI PILOO MODY : Just now you
yourself laid down a certain pro-
cedure,

)]

(8)

9)

(10)

MR. SPEAKER:
exception for today.

I have made an

AwnNuaL Accounts oF COMM:SSIONS FOR
Cavcurta Port, 1967-68

SHRI IQBAL SINGH: I beg to lay
on the Table a copy of the Annual
Accounts of the Commissioners for
the Port of Calcutta for the year
1967-68 and the Audit Report thereon.
[Placed in Library. See No. LT-
3153/170.]

APRIL 10, 1970

ESTIMATES COMMITTEE

STATEMENT RE: HUNDRED AND FIFTH
RT

SHRI A. SREEDHARAN (Bada-
gara): I beg to lay on the Table a
Statementt, showing the reply to a
recommendation included in Chapter
V' of the Hundred and Fifth Report
of the Estimates Committee which
wag not furnished by Government in

time for inclusion in the Report.
[Placed in Library. See No. LT-
3153/170.]

st qaew orfem (qEEwT) @ W
wEIT, ¥ A9 & WIEH 8 F AT H W
TAFRUA TARAT E | uEtiEw wAA R
aaTafa # WA gL AT TRA A A
FT gl #7 FT T AT A B F AT
Trarg fFaFam § it A wdr v
& 79 ¥ Srar F 0

T WET c A7 WATCH waAra d
fem2 | & g 39 @ oA 7 &
AFATE 1 (FEEA)

=it \ag sae(atania) : =39 wgIET,
g AT X UF FoT4T AT § R/ =9
XU S99 | 39 &, afe feafa v it
a@r 2, waia fod 1 ot Aa At
Iqes7 frar wmar &1

st s fog (entar) wem
wirEm, g wEw Aifwy fw foe &
gwars At /g @ gu fear g |

PUBLIC ACCOUNTS COMMITTEE
HUNDREDTH REPORT
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